
171 Written Answers MARCH 9.1982 Written Answers 172

prepare detailed project report for individual * 
schemas and havethem cleared through the 
State Technical Advisory Committee/Flood 
Control Board and then processed through 
the Central Water Commission/Planning 
Commission as per the procedure laid down.

(c) The clearance of project depends on 
how soon the State Government prepares 
the project ceport acceptable to the Central 
Water Commission.

[Translation]

Royalty pn Minerals

1943. SHRI YO G A N A N D
SARASWATI:

SHRI RAM LAKHAN SINGH 
YADAV:

Will the Minister of MINES be pleased to 
state:

(a) whether the rates of royalty on main 
minerals are reviewed by the Government 
once in three years;

(b) whether the rates of royalty have not 
been reviewed since 1987;

(c) if so. the reasons therefor; and

(d) the time by which the royalty rates 
are likely to be reviewed?

TH E MINISTER OF STATE OF THE 
MINISTRY OF MINES (SHRI 8ALRAM. 
SINGH YADAV): (a) As per section 9 of the 
Mines & Minerals (Regulation & Develop
ment ) Act. 1957, the Central Government 
may be notification in the official Gazette, 
amend the Second Schedule so as to en
hance or reduce the rate at which royalty 
shall be payable in respect of any mineral 
with effect from such date as may be speci
fied in the Notification. However the en
hancement of the rate of royalty in respect of

any mineral more than onoe during any 
period of three years is not permissible under 
the said Act.

(b) to (d). The Central Government has 
revised the rates of royalty on minerals other 
than coal, lignite, sand for stowing and minor 
minerals with effect from the 17th Feb., 92 in 
respect of ail States and Union Territories 
except the State of Assam and West Bengal. 
Earlier with effect from 1 st August, 1991, the 
rates of royalty on coal and lignite was re
vised by the Central Government in respect 
of all States and Union Territories except 
West Bengal and Assam.

[English]

Development of Tourism In Kerala

1944. SHRI V.S. VIJAYARAGHAVAN: 
Will the Minister of CIVIL AVIATION AND 
TOURISM be pleased to state:

(a) whether the Kerala Government has 
submitted a multi-crore proposal for the 
development to tourism in the State:

(b) if so, the details thereof; and

(c) the action taken by thfe Union Gov
ernment thereon?

THE MINISTER OF CIVIL AVIATION 
AND TOURISM (SHRI MADHAVRAO SCIN- 
DIA): (a) No. Sir.

(b) and (c) Does not arise.

Expansion of Telephone system In U.P.

1945. SHRI VINAY KATIYAR: Will the 
Minister of COMMUNICATIONS be pleased 
to state:

(a) the scheme for the expansion of 
telephone system in Faizabad and the type 
of modern equipment used therein;
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(b) whether tha same typa of equip
ments ware sat up in Sultanpur, Pratapgarh, 
Etawah and whan ware these started;

(c) the reasons for not providing the 
equipments in Faizabad; and

(d) the time by which new equipments 
are likely to be started?

TH E DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAYYA NAIDU): (a) A 3000 lines 
E-10B electronic exchange (Remote Line 
Unit) has been planned for Faizabad.

(b) For Etawah only, the same type of 
equipment was used. It was commissioned 
in June, 1991.

(c) The transmission media is not yet 
available. It is likely to be available during 
March,'1992.

(d) The E-10B electronic exchange 
(RLU) at Faizabad is likely to start working by 
31st March, 1992.

Airports under Construction

1946. SHRI M. KRISHNASWAMY: Will 
the Minister of CIVIL AND TOURISM be 
pleased to state:

(a) the number of airporis which are 
under construction; and

(b) the number of airports which have 
started functioning recently?

TH E MINISTER OF CIVIL AVIATION 
AND TOURISM (SHRI MADHAVRAO SCIN- 
DIA): (a) One.

(b) No new airports have started func
tioning recently.

Transport Facilities to Tourists by ITDC 
In Central Region

1947. SHRIMATI SUMiTRA MAHAJAN: 
Wi5 the Minister of CIVIL AVIATION AND 
TOURISM be pleased to state:

(a) whetherthe India Tourism Develop
ment Corporation provide transport facility to 
tourists in the Central regions;

(b) if so, the details thereof; and

(c) if not, the reasons thereof?

THE MINISTER OF CIVIL AVIATION 
AND TOURISM (SHRIMADHAVRAOSCIN- 
DIA): (a) and (b). ITDC arranges transport 
facilities through its agents at various places 
of tourist interest in the country including 
Central Region.

ITDC is presently operating a weekly 
conducted tour in the Central Region called 
"Heart of Heritage* Tour” covering Delhi- 
Gwalior-Shivpuri— Jhansi. In addition con
ducted tours are also organised by ITDC for 
special tourist events like Adventure Camp 
at Narwar in M.P. during 22.11.1991 to 
1.1.1992.

(c) Does not arise.

[ Translation]

Telephone Industry in the Country

1948. SHRI UPENDRA NATH VERMA. 
Will the Minister of COMMUNICATIONS be 
pleased to state:

(a) the number of telephone industries 
in t he country, State-wise;

(b) whetherthe Government propose to 
set up a telephone industry in Bihar like that 
of Uttar Pradesh and West Bengal etc; 
and


